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https://rbi.org.in/hi/web/rbi/-/notifications/export-data-processing-and-monitoring-system-edpms-import-data-processing-and-monitoring-system-idpms-reconciliation-of-export-/import-entries-review-of-guidelines
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https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999a.p.-dir-series-circular-no.-9-august-24-2000-240
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999a.p.-dir-series-circular-no.-9-august-24-2000-240
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-aircraft-aircraft-engine-helicopter-on-lease-basisa.p.-dir-series-circular-no.24-march-1-2002-669
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-aircraft-aircraft-engine-helicopter-on-lease-basisa.p.-dir-series-circular-no.24-march-1-2002-669
https://rbi.org.in/hi/web/rbi/-/notifications/evidence-of-importa.p.-dir-series-circular-no.15-september-9-2002-974
https://rbi.org.in/hi/web/rbi/-/notifications/evidence-of-importa.p.-dir-series-circular-no.15-september-9-2002-974
https://rbi.org.in/hi/web/rbi/-/notifications/fema-1999-current-account-transactions-remittances-towards-consultancy-servicesa.p.-dir-series-circular-no.20-september-12-2002-858
https://rbi.org.in/hi/web/rbi/-/notifications/fema-1999-current-account-transactions-remittances-towards-consultancy-servicesa.p.-dir-series-circular-no.20-september-12-2002-858
https://rbi.org.in/hi/web/rbi/-/notifications/imports-into-india-short-term-credita.p.-dir-series-circular-no.25-september-27-2002-876
https://rbi.org.in/hi/web/rbi/-/notifications/imports-into-india-short-term-credita.p.-dir-series-circular-no.25-september-27-2002-876
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-importsa.p.-dir-series-circular-no.49-november-16-2002-959
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-importsa.p.-dir-series-circular-no.49-november-16-2002-959
https://rbi.org.in/hi/web/rbi/-/notifications/evidence-of-importa.p.-dir-series-circular-no.57-november-27-2002-986
https://rbi.org.in/hi/web/rbi/-/notifications/evidence-of-importa.p.-dir-series-circular-no.57-november-27-2002-986
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-services-to-be-rendereda.p.-dir-series-circular-no.65-january-6-2003-1030
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-services-to-be-rendereda.p.-dir-series-circular-no.65-january-6-2003-1030
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-goods-into-indiaa.p.-dir-series-circular-no.106-june-19-2003-1222
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-goods-into-indiaa.p.-dir-series-circular-no.106-june-19-2003-1222
https://rbi.org.in/hi/web/rbi/-/notifications/merchanting-trade-transactions-clarifications-short-term-credit-a.p.-dir-series-circular-no.4-july-19-2003-1269
https://rbi.org.in/hi/web/rbi/-/notifications/merchanting-trade-transactions-clarifications-short-term-credit-a.p.-dir-series-circular-no.4-july-19-2003-1269
https://rbi.org.in/hi/web/rbi/-/notifications/evidence-of-import-liberalisation-a.p.-dir-series-circular-no.9-aug-18-2003-1295
https://rbi.org.in/hi/web/rbi/-/notifications/evidence-of-import-liberalisation-a.p.-dir-series-circular-no.9-aug-18-2003-1295
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-importsa.p.-dir-series-circular-no.15-sept-17-2003-1348
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-importsa.p.-dir-series-circular-no.15-sept-17-2003-1348
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-against-letter-of-authority-issued-by-nominated-agencya.p.-dir-series-circular-no.-25-oct-1-2003-1359
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-against-letter-of-authority-issued-by-nominated-agencya.p.-dir-series-circular-no.-25-oct-1-2003-1359
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-silver-platinum-against-letter-of-authority-issued-by-nominated-agencya.p.-dir-series-circular-no.31-october-24-2003-1386
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-silver-platinum-against-letter-of-authority-issued-by-nominated-agencya.p.-dir-series-circular-no.31-october-24-2003-1386
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https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-imports-2753
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-imports-2753
https://rbi.org.in/hi/web/rbi/-/notifications/imports-into-india-direct-receipt-of-import-bills-documents-liberalisation-a.p.-dir-series-circular-no.66-1478
https://rbi.org.in/hi/web/rbi/-/notifications/imports-into-india-direct-receipt-of-import-bills-documents-liberalisation-a.p.-dir-series-circular-no.66-1478
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-goods-into-india-evidence-of-import-a.p-dir-series-circular-no.72-1504
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-goods-into-india-evidence-of-import-a.p-dir-series-circular-no.72-1504
https://rbi.org.in/hi/web/rbi/-/notifications/trade-credits-for-imports-into-india-review-and-simplification-a.p.-dir-series-circular-no.-87-1575
https://rbi.org.in/hi/web/rbi/-/notifications/trade-credits-for-imports-into-india-review-and-simplification-a.p.-dir-series-circular-no.-87-1575
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-i-export-oriented-units-eous-ii-units-in-sez-epz-and-iii-nominated-agencies-a.p.-dir-series-circular-no.-2-1757
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-i-export-oriented-units-eous-ii-units-in-sez-epz-and-iii-nominated-agencies-a.p.-dir-series-circular-no.-2-1757
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-on-loan-basis-tenor-of-loan-and-opening-of-stand-by-letter-of-credit-2132
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-on-loan-basis-tenor-of-loan-and-opening-of-stand-by-letter-of-credit-2132
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-goods-of-value-usd-100-000-and-less-clarification-on-follow-up-for-evidence-of-import-2359
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-goods-of-value-usd-100-000-and-less-clarification-on-follow-up-for-evidence-of-import-2359
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-aircraft-on-operating-lease-security-deposits-2512
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-aircraft-on-operating-lease-security-deposits-2512
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-3298
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-3298
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-equipments-by-bpo-companies-in-india-for-international-call-centre-3555
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-equipments-by-bpo-companies-in-india-for-international-call-centre-3555
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-aircrafts-helicopters-other-aviation-related-purchases-3607
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-aircrafts-helicopters-other-aviation-related-purchases-3607
https://rbi.org.in/hi/web/rbi/-/notifications/direct-receipt-of-import-bills-documents-liberalisation-3927
https://rbi.org.in/hi/web/rbi/-/notifications/direct-receipt-of-import-bills-documents-liberalisation-3927
https://rbi.org.in/hi/web/rbi/-/notifications/direct-receipt-of-import-bills-documents-for-import-of-rough-precious-amp-semi-precious-stones-liberalisation-4121
https://rbi.org.in/hi/web/rbi/-/notifications/direct-receipt-of-import-bills-documents-for-import-of-rough-precious-amp-semi-precious-stones-liberalisation-4121
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-4405
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-4405
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https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-4426
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-4426
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittance-for-import-of-goods-liberalisation-4427
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittance-for-import-of-goods-liberalisation-4427
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-platinum-palladium-rhodium-silver-4439
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-platinum-palladium-rhodium-silver-4439
https://rbi.org.in/hi/web/rbi/-/notifications/direct-receipt-of-import-bills-documents-liberalisation-4441
https://rbi.org.in/hi/web/rbi/-/notifications/direct-receipt-of-import-bills-documents-liberalisation-4441
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-import-of-services-4449
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittances-for-import-of-services-4449
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittance-for-import-of-services-5299
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-advance-remittance-for-import-of-services-5299
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-5437
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-5437
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-goods-liberalisation-6365
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-goods-liberalisation-6365
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-rough-cut-and-polished-diamonds-6390
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-rough-cut-and-polished-diamonds-6390
https://rbi.org.in/hi/web/rbi/-/notifications/release-of-foreign-exchange-for-imports-further-liberalisation-7013
https://rbi.org.in/hi/web/rbi/-/notifications/release-of-foreign-exchange-for-imports-further-liberalisation-7013
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-on-loan-basis-tenor-of-loan-and-opening-of-stand-by-letter-of-credit-7024
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-on-loan-basis-tenor-of-loan-and-opening-of-stand-by-letter-of-credit-7024
https://rbi.org.in/hi/web/rbi/-/notifications/data-on-import-of-gold-statements-modification-7108
https://rbi.org.in/hi/web/rbi/-/notifications/data-on-import-of-gold-statements-modification-7108
https://rbi.org.in/hi/web/rbi/-/notifications/fema-1999-import-of-gold-in-any-form-including-jewellery-clarification-7582
https://rbi.org.in/hi/web/rbi/-/notifications/fema-1999-import-of-gold-in-any-form-including-jewellery-clarification-7582
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-precious-and-semi-precious-stones-clarification-7868
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-precious-and-semi-precious-stones-clarification-7868

7 Y (Sremsare Hidier) | sR/TS Rt grar #=of it e 13 7% 2013
® TR #.103
7 Y (Sremsare Hider) | T Soi/TSHRET g w00 HiT AT 04 7 2013
e T #.107
. 7 Y (Sremsare #ifer) | sR/TS Rt gTar w07 it e 27 S 2013
TR §.122
i v (Srerden i) [T Si/osiEe/ifedst g #= 9 F| 22 sErE 2013
' |afrr .15 AT
T Y (S dre) |THG dhi/TSEi/aieds gra =0l 1| 14 snreq 2013
Y e 25 AT
N v Y. (Srersar Hifsr) |FE S F A & forg afie s 8 Tawa 2013
oo €. 71
s 7 Y. (Frersar Hiw) ::E Swt/STREi/ifeT grr = | 11 q9av 2013
= €. 73
0 v ot (Srerdar F0) :2: FRTSREOREAT g =@ #7131 freaw 2013
T €. 82
o1 7 Y (Srarsare Fetsr) |TACT ¢ oHar 17 STt
7= 7. 95 2014
T Y (Srardare ) |TTRa dRiosRE/ifeds g w=mieEt| 14 g 2014
52. TR 103 TIT (dore) FT ATT — TSR
T Y (S Hidsr) TR 2 Ada — Herrterd fRermfader 28 975 2014
> 7= 7. 115
o v Y (Srardane der) |F9 2 & qrard & forg e s 1 318t 2014
TR 5. 116
s v ot (Srerdar F0) :2: FriSifREiafde gRr = w1 29 wE 2014
7= 7. 133
" U, 9. (SrerE e #09) |AReft qar y&g afaf=em (FEMA), 1999 -| 7 S[«TE 2014
T . 2 T, e gU ST qTerer [T g0 T 1 3 aTa
.Y (ST Hi{09) |Fai-arama-stiset & "eteq f&@eor - XBRL| 15 fadax
> a7, 30 & AT TEIA TR 2014

13



https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-7977
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-7977
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-8020
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-8020
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-8072
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-8072
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8252
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8252
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8312
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8312
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-8560
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-8560
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8562
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8562
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8661
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8661
https://rbi.org.in/hi/web/rbi/-/notifications/merchanting-trade-transactions-8698
https://rbi.org.in/hi/web/rbi/-/notifications/merchanting-trade-transactions-8698
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-gold-dore-by-nominated-banks-agencies-entities-clarifications-8745
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-gold-dore-by-nominated-banks-agencies-entities-clarifications-8745
https://rbi.org.in/hi/web/rbi/-/notifications/merchanting-trade-transactions-revised-guidelines-8812
https://rbi.org.in/hi/web/rbi/-/notifications/merchanting-trade-transactions-revised-guidelines-8812
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-8815
https://rbi.org.in/hi/web/rbi/-/notifications/advance-remittance-for-import-of-rough-diamonds-8815
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8893
https://rbi.org.in/hi/web/rbi/-/notifications/import-of-gold-by-nominated-banks-agencies-entities-8893
https://rbi.org.in/hi/web/rbi/-/notifications/foreign-exchange-management-act-1999-import-of-rough-cut-and-polished-diamonds-9090
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